IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 03.08.2026

SL.|Name of C AN Date of C N I::lziited Rejec
No.|Applicant 2 Appllcatlon ase =e. Fee to ;e paid Status

. K. BEHERA |55981/2026(03.08.2026 |wp )/20775/2026 |10 | |
|2 |M. NAYAK |55992/2026|03.08.2026 IRSA/223/2026 o | |c |
3 |N.SAHOO |55998/2026(03.08.2026 |CRLMP/969/2026  [10 | c |
4 [B.DAS |56003/2026/03.08.2026 |TRP(C)/14/2025 |10 | c
5 M. NAIK 156005/2026|03.08.2026 |WP(C)/23937/2026 |10 | c |
6 |S. K. MOHANTY 56006/2026|03.08.2026 |WP(C)/23577/2026 |10 | c |
7 |a K BISOI 156016/2026|03.08.2026 |ARBP/39/2013 0 | SR
'8 |s K PAL |56017/2026|03.08.2026 |WP(C)/15343/2012 |10 | SR
9 |S.K.PRADHAN |56019/2026|03.08.2026 |RSA/331/2025 0 | c |
10 |P C DaS 156020/2026|03.08.2026 |WP(C)/25313/2014 |10 | SR
11 |N.C.SINHA |56021/2026|03.08.2026 |TRP(C)/14/2025 |10 | c |
12 |SEETARAM 156022/2026(03.08.2026  |TRP(C)/98/2026 |10 | c |
13 |s BISWAL 156023/202603.08.2026 |[BLAPL/1530/2018 |7 | o
14 |R K MOHAPATRA |56025/2026|03.08.2026 |ARBA/11/2011 0 | v
15 |P BEHERA 156026/2026(03.08.2026 |0JC/16500/1997 |10 | R
16 |S K PANDA |56028/2026(03.08.2026 |WP(C)/12030/2014 [10 | o
17 |PK MOHANTY  [56031/202603.08.2026 |ABLAPL/8670/2026 |10 | c |
18 |A ROUT 56035/2026(03.08.2026 |WP(C)/22069/2026 |10 SAEE§3£ESS U
19 |S K BISWAL  |56036/2026|03.08.2026 |ABLAPL/8187/2026 |10 | R
20 |P K SWAIN 56038/2026(03.08.2026 |CRLREV/341/2026 |10 §A22§3£éss U
21 |P K JENA 156040/202603.08.2026 |FAO/613/2026 0 | o
22 |R K MOHAPATRA |56041/2026 |03.08.2026 |FAO/523/2024 0 | o
‘23 P K BEHERA ‘56044/2026‘03.08.2026 TRP (C) /119/2026 ‘10 §A82§3£§ss ‘U ‘
24 |D SAHOO 156045/2026(03.08.2026 |TRP(C)/174/2025 [10 | c |
25 |P K BARIK 156046/2026/03.08.2026 |WP(C)/23558/2026 |10 | o
26 |R K MOHAPATRA |56047/2026|03.08.2026 |CMP/1793/2025 0 | o
‘27 B N SAHU ‘56048/2026‘03.08.2026 ABLAPL/8685/2026 ‘10 §A82§3£éss ‘U ‘
28 |S.BARIK 156057/2026(03.08.2026 |ABLAPL/8965/2026 |10 | c |
29 |P.K.JENA 156064/2026(03.08.2026 |ABLAPL/8701/2026 |10 | c |
30 |S.K.MOHANTY |56065/2026|03.08.2026 |TRP(C)/184/2026 |10 | c |
31 |P.K.JENA 156067/2026(03.08.2026 |ABLAPL/8696/2026 |10 | c |




32 |S.BARIK 156070/2026(03.08.2026 |ABLAPL/8695/2026 |10 | c |
33 |A.MOHANTY 156071/2026(03.08.2026 |ABLAPL/8690/2026 |10 | c |
34 |S.BARIK 156073/2026(03.08.2026 |ABLAPL/8675/2026 |10 | c |
35 |DK JENA 156076/2026(03.08.2026 |[BLAPL/2213/2026 |10 | c |
36 |P.K.LENKA 156077/2026(03.08.2026  |[WP(C)/23291/2026 [10 | c |
37 |N.MALLICK 156078/2026(03.08.2026 |[WP(C)/22941/2026 [10 | c |
38 |T.PRAHARAJ  |56088/2026|03.08.2026 |FAO/817/2026 0 | c |
39 |R. K. DEHURY |56089/2026|03.08.2026 |WP(C)/33881/2025 |10 | c |
40 |P R SWAIN 56091/2026(03.08.2026 |ABLAPL/8634/2026 |7 §A§§§3£§ss U

41 |s S PASAYAT |56095/2026(03.08.2026 |RVWPET/236/2018 |10 | v
42 |G.B.DASH 56096/2026(03.08.2026 |WP(C)/36505/2025 |10 §§§231i§;3'00 U

43 |S s PASAYAT [56097/2026(03.08.2026 |FAO/215/2019 0 | CH
44 |N P PARIJA  [56098/2026(03.08.2026 |CMP/1724/2015 0 | o
45 |U CHHOTRAY  [56099/2026(03.08.2026 |WP(C)/15029/2017 |10 | CH
46 |N.PANDA 56100/2026(03.08.2026 |WP(C)/22922/2026 |10 ééggéi;is U

47 |H K MALLICK |56101/2026(03.08.2026 |WP(C)/12613/2018 |10 | CH
48 |N.PANDA 56102/2026(03.08.2026 |WP(C)/18268/2026 |10 §522;f;§s U

3.00,3*3

49 |N.PANDA 56103/2026(03.08.2026 |WP(C)/11300/2026 |10 AT U

50 |S s PASAYAT |56104/2026(03.08.2026 |FAO/499/2016 0 | CH
51 |N.PANDA 56105/2026(03.08.2026 |CRLMP/926/2026 |10 §;§Z;f;is U

52 |G C MOHARANA |56106/2026|03.08.2026 |FA/38/1980 0 | o
53 |K K MOHANTY |56107/2026|03.08.2026 |RSA/254/2007 0 | o
54 [B BARIK 156108/2026(03.08.2026 |WP(C)/21528/2026 |10 | CH
55 |6 D MALLICK |56109/2026(03.08.2026 |WP(C)/24042/2026 |10 | CH
56 |P K DAS |56110/2026|03.08.2026 |ABLAPL/8260/2026 |10 | CH
57 |M R SAHOO 156111/2026(03.08.2026 |WP(C)/19350/2026 |10 | CH
58 |G ROUT |56112/2026(03.08.2026 |ABLAPL/689/2026 |10 | CH
59 |c R NAYAK 156113/2026(03.08.2026 |WP(C)/15867/2026 |10 | CE
60 |J P KAR 156114/202603.08.2026  |CRLMC/2474/2026 |10 | o
61 |J P KAR 156115/202603.08.2026  |ABLAPL/2095/2026 |10 | o
62 |A K MOHANTY |56119/2026|03.08.2026 |WP(C)/17772/2026 |10 | v
63 |G ROUT 156121/2026/03.08.2026 |ABLAPL/576/2026 |10 | U
64 |S MISHRA |56122/2026|03.08.2026 |ABLAPL/7121/2025 |10 | o
65 |J.R.NAYAK 156123/202603.08.2026  |MACA/727/2022 0| c |
66 |P.C.PATTANAIK |56124/2026(03.08.2026 |[MACA/338/2013 0| c |
67 |A.K.BARIK 156125/202603.08.2026 |MACA/268/2024 0| c |

SIBA PRASAD 3.00,3*3
68 |25 o0 56127/2026(03.08.2026 |ABLAPL/486/2026 |7 capER LESs |9
69 |S. CHOUDHURY |56128/2026|03.08.2026 |ABLAPL/8554/2026 |7 éz&ggs;éss U




70 o N 56129/2026 (03.08.2026 WP (C)/9175/2026 |7 ot

71 iAT?ﬁAIK 56130/2026(03.08.2026 |WP(C)/23551/2026 |7 §A22é3£éss U

72 |[S10h FRASED156131/2026(03.08.2026  |ABLAPL/699/2026 |7 SRS

73 |Sioh FRASED 156132/2026(03.08.2026  [ABLAPL/699/2026 |7 SRS

74 PRI oASH 56135/2026(03.08.2026 |ABLAPL/8667/2026 |7 SROANEIU

75 |L D SAHU 156139/2026(03.08.2026 |[WP(C)/9961/2026 |10 | c |
76 |R C MALLICK |56140/2026|03.08.2026 |WP(C)/22382/2026 |10 | c |
77 |P K BARIK |56141/202603.08.2026 |WP(C)/23213/2026 |10 | c |
78 |T. BARIK |56142/2026|03.08.2026 |WP(C)/16049/2026 |10 | c |
79 |B. P. TANGA |56143/2026|03.08.2026 |WP(C)/23723/2026 |10 | c |
80 |S.BEHERA |56144/2026/03.08.2026 |WP(C)/15223/2026 |10 | c |
81 |A. K. NAYAK |56145/2026|03.08.2026 |WP(C)/22570/2026 |10 | c |
182 |G.SAHOO |56147/2026|03.08.2026 |CRLMC/2383/2026 |10 | c |
83 |S R SAHOO |56148/2026|03.08.2026 |CRLMC/2431/2026 |10 | c |
84 |J P KAR |56149/2026|03.08.2026 |CRLMP/827/2026 |10 | SR
85 |H.K.MOHANTA |56150/2026|03.08.2026 |CRLMC/2334/2026 |10 | c |
86 |R.R.DAS 156151/202603.08.2026 |CONTC/4097/2026 |10 | c |
87 |D SAMAL 156152/202603.08.2026  |ABLAPL/10251/2022[10 | o
88 |B.MAHALI 156153/2026(03.08.2026 |MACA/297/2026 0 | c
89 |G SUNDARA |56154/2026|03.08.2026 |WP(C)/680/2012 |10 | CH
90 [K C PANDA |56155/2026(03.08.2026  |CRLMC/2321/2026 |10 | c |
91 |D HAZRA |56156/2026|03.08.2026 |CRLMC/1319/2022 |10 | o
92 |s Dpas 156157/2026(03.08.2026 |WP(C)/5350/2005 |10 | CH
93 |D P DASH |56158/2026|03.08.2026 |CRLMC/2419/2026 |10 | c
94 |s Dpas 156159/2026(03.08.2026 |WP(C)/15365/2014 |10 | CH
95 |s NAYAK 156160/2026/03.08.2026 |[FA/45/1959 0 | CH
96 |P K DAS |56161/2026/03.08.2026 |0JC/16610/1998 |10 | o
97 [B LENKA |56162/2026|03.08.2026 |ABLAPL/8712/2026 |10 | o
98 |P N NAYAK 156163/2026(03.08.2026 |[WP(C)/9109/2005 [10 | u |
99 |A. T. NAYAK |56164/2026(03.08.2026 |WP(C)/16738/2021 |10 | c |
100 |A. T. NAYAK |56165/2026(03.08.2026 |WP(C)/13562/2025 |10 | c |
101 |R K MALLICK |56166/2026|03.08.2026 |ABLAPL/8583/2026 |10 | S
102 N K SATAPATHY |56167/2026 |03.08.2026 |WP(C)/23871/2026 |10 | u |
1103 |J SAHOO 156168/2026(03.08.2026 |TRPCRL/21/2026 |10 | u |
1104 D BISWAL 156169/2026|03.08.2026 |WP(C)/21666/2026 |10 | S
1105 |D BISWAL 156170/2026(03.08.2026 |WP(C)/23584/2026 |10 | S
1106 |D BISWAL 156171/2026(03.08.2026 |WP(C)/23582/2026 |10 | o
1107 |R SAMAL 156172/2026/03.08.2026 |[WP(C)/16723/2026 [10 | o
1108 |T K NAYAK 156173/2026(03.08.2026  |CRLMC/3357/2025 |10 | U
109 [B R JENA 156174/2026(03.08.2026  |CRLMC/584/2026 |10 | u |




110 |P BEHERA 156175/2026(03.08.2026  |[WP(C)/23785/2026 |10 | v
111 |B DAS 156176/2026(03.08.2026 |[WP(C)/36551/2025 [10 | .
112 |[s K PAL 156177/2026(03.08.2026 |ABLAPL/8835/2026 |10 | .
1113 |[s K PAL 156178/2026(03.08.2026 |ABLAPL/8728/2026 |10 | .
114 |S K PAL |56179/2026|03.08.2026 |ABLAPL/8731/2026 |10 | o
1115 |[s K PAL 156180/2026(03.08.2026 |ABLAPL/8719/2026 |10 | .
I | | Total 11123

N I C (Software Team)




